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REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILL

Report or the Select Commotes

Shri Barman (Cooch-Bihar—Reserv­
ed—Sch. Tribes): Sir, I beg to present 
the report of the Select Committee on 
the Representation of the People 
(Amendment) Bill, 1858.

BUSINESS ADVISORY COMMITTEE

T h ir t y - th ir d  R t t o r t

Shri Jalpal Singh (Ranchi West— 
Reserved—Sch. Tribes): Sir, I beg to 
present the 33rd Report of the Busi­
ness Advisory Committee.

17.03 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, the 
16th December, 1958.




